198 Written Answers

mation is being collected and will be laid on
the Table of the Sabha.
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Central Tax Collections

9352. SHRI INDRAIJIT GUPTA :
SHRI RAM AVTAR SHARMA:

Will the Minister of FINANCE be pleas-
ed to state :

(a) whether Central tax collections have
fallen by Rs. 46 crores over the revised esti-
mates for 1968-69 ;

(b) if so, how much of this decrease was
on account of (i) excise duties, (ii) income-
tax, and (iii) corporate tax ;

(c) the reasons for the shortfall ;

(d) the extent to which it will be reflect-
ed in the current year’s estimated deficit of
Rs. 260 crores ; and

(e) whether any steps are being taken
and if so, what, for tightening up the tax-
collection machinery ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI DESAI) : (a) to (c). The final
figures of revenue realisations during 1968-69
from Central taxes and duties, yjz. Income-
tax (including Corporation-tax), Estatate
Duty, Wealth-tax, Gift tax, Expenditure-tax





